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However, from the side of the Petitioner a copy h as been

handed over and Annexures of the Rejoinder shall also be given

to the other side within a week's time.

The Respondent is given last chance to file the Sur-Rejoinder on

or before 20.03.2077 with a copy in advance to the other side.

Thereafter the matter is now enlisted for final hearing, on 4th

April 2AL7, as consented by both the sides.
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24th February,20L7.
M.K. SHI{AWAT.

MEMBER (IUDICIAL)
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